s/o shri Hishr.i. shah

!Smt. ‘
o shri Jashwant Si

-HONj'

s/shri

surender singh
s/o shri Ramphall:~

snt. chamell pevi
¥/o shri chirangl

shri Ra.keSh Kumar,
w/0 shri‘ Pyare%bal_

smt. Prem vatii

Usha Devi

gnte pushpinder Kan
v/o shri Bavel. Si
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shri ciihabi Nath uehuo i

cJeSh Kumarﬂ fﬁ# iﬂ;:
s/o shri chanlnc}e;bbag A
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Tent Mender

iR i~ -

Rambahadur _
s/o Shri Mahesh Mehto ordnance pepot

f Shakurbasti, elhl
Mano har mal s/o She. Khem chand -Co-
phan singh s/o shri Dashrath singh ~do-
prijlal {)S/o shri Tulshi Ram -do=-

l' -
Parkash“ s/o Shri shri chand ~do-
Curesh Kumar s/o shri puran chand -do~-
sllihri Kartar singh s/o shri mralal ~-do-

ol oarkash s/o shri partap singh ~do-

Be Ke Ghosh s/o Shri D.R. .Ghosh -do-

i ~" o _gL._ <n

!"rulshi pas s/o Shri Parbhatilal ~do-

Jagdish Pd S/o Shri Ggariblal -do-
;Manish xumar s/o shri Shayamlal?’ ~-do-
:i R

iRamesh Kuma:c"s/o shri sunehra singh ~do-
!Faqeexi' singl'f s/o shri Khushal singh -3d0-
| ~ |
1 | 3

. shanker Lal /o shri ral Singh —do-
ratan| chand s/o shri churu Ram -do-
Hemanlt: Kumar s/o Shri shyam Lal -do~
cmte xamaljeet Kaur

w/0 Shri Joginder Singh ~Go-

-” prem |pevi :W/o shri Ranjeet ~do-
shri Rajesh s/o shri pirbal -Co-
_ <, /(‘ i ’
shri Ram Kishan s/o Ballu ~do-
Sanjlay Kumar s/o shri Chhaju Ram -Go=
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Vinod Kumar s/o shri Tent Mender '
puranlchand , ordnance Depot
- Shakurbasti, New Delhi
charan singh .
' s/0 shri Lakhmi Singh , . =Co=
paras‘| Ram s/o shri Jgai Lal -do=- ’
o
Deven’der Kumar.
. s/o shri S.p. Nanda | ~do-
Raghubir Mehto '
s/o s‘hri Manger Mehto 4 -3~
ﬂ °hri'om S/o shri sardari Lal - o~

: prabl'-laa Dayal

s/0 shri Dinan'l Ram o '-gdo-f

" Khemn Singh S/o shri Moti Singh =do-

‘--. =)

Rakesh S/o shri Ram Kumar ~do=-
«v-d
prijiLal s_/o shri Gurudin -GC=
. Lo . Lo
prem’ Das é}o shri Bhagat Ram -do-

|
paljeet singh
s/o Shri unrao Singh =do=

Ke'sh|war Shah
s/o shri mwmgk sahador shah -do-

Har»Singh s/o Shri Laxman Singh ~Go-

Bhawlani Ram s/o Shri Bachhi Ram -do=-

R-avirider Kumar s/o Shri Sakhi Chand -do-

Kishan Singh s/o Shri padam singh =do-
kit g.l.‘...fl ik
Madcmpal singh s/o shri Shiv Karan singh -30=

.....

vashpal s/o shri Rampartap - GO~

shriniwas s/o Shri phooleshwar Mehto -do=
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56. Haridutt s/o Shri Manpéol Singh Tent Mender
| ordnance Depot ' ééi
) i : Shakurbasti
57f G9v1nd RamAs/o Shr;ﬁxunﬁa Ram New Delhi
58, Raju Vaishli s/o shri J. vaishli  -co-
59. jo singh s/o shri Singhram -8o~-
)
|
60. Bhim Singh Bhandari
S%o shri Mohan Singh Bhandari =do-
K . .
61. Nahabir singh s/o Shri Ram singh -do-
11 Tl :
620 Ba.kshl F’aﬂl ., -GO0=-
6 3 sédaga:wsiﬁéh s/o shri Bhan Singh ~do=-
b
64. Khajan .jé;ingh' S/o shri chandgi Ram -do=
: I -8 A
;%:/2». s$raj B?an s/o sShri Gaje Singh -do-
- 3nd- Koty pure3fs 8- IhwanSigh b -
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Heard Shri B.S.Mainee, learned'counsel for the

t_S-
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2. This application has been filed by Shri Surender
Sihgh and 65 others who claim that they are working as
Tent Menders with the respondents. Their grievance is
that the respondents have failed to give them the same
scale of pay as has been given to Tailors whose duties
and functions are similcr to them,. i.e., Tent Menders.
Learned counsel has also relied on the judgements of the

Tribunal (Guwahati Bench) in Nripendra Mohan Paul & Ors.

Vs.. .. Union_ of India & Ors.. (0A-158/94) decided on

19.10.1995 which has been followed by the Principal Bench

in Satbir Singh__& Ors. Vs._  Union of India & anr..

(0A~1326/?9) decided on 6.9.2000, copies placed on
record. He has also relied on Annexure A-3 order dated
16.4.1999 issued by the respondents in which it has been,
inter alia, stated that the duties of Tailors and Tent
Menders are similar and, therefore, the recommendations
were 'made that both these trades should be merged and
formed into one category. Shri B.S.Mainee, learned
counsel‘ has drawn our attention to \the representation
made by the applicants dated 16.10.2000 to respondent 2
followed by reminders. In these representations, they
have Prayed for similar benefits to be given as has been
given in the judgments of the Tribunal in Guwahati Bench

as well as the Principal Bench (supra).

3. Noting the above facts and circumstances and the
submissions made by the learned counsel for the
applicants; we consider it proper to dispose of the 04
with the following directions:~ /

q. The respondents are directed to consider the

claims of the applicants taking into account the benefitsg
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granted to applicants in 0A-158/94 (Guwahati Bench) and
O0A-1326/99 (Principal Bench) of the Tribunal. In case
they are rejecting the applicants’ claims for upgradation
of their pay scale, they shall do so by passing a
detailed, reasoned and speaking order, giving the relevant
provisions of law, rules and instructions they rely upon
and also the distinguishéﬂ%features in the case of the
applicants, to those of the applicants in those cases.
This shall be done within three months from the date of
receipt of a copy of this order, with intimation to
applicant l’who shall in turn inform the other concerned
persons. In the circumstances of the'case, in case the
applicants are aggrieved by the order, they are at
liberty to pursue their h&é&@»remedies as are available

to them in accordance with law. No costs.

(Mr. S.A.T. Rizvi) (Mrs. Lakshmi Swaminathan)
Member (A) Vice Chairman (J)
/sunny/




